BUSINESS ADVISORY COMMITTEE
(Eighth Lok Sabha)
THIRD REPORT -
(Pre&“elnted on 20-3-1985)

The Business Advizory Committec held g sithing on Wednesday, the 20th

March, 1985,

The Commictee recommend the allocation of time to the following items

of husmess as shown aganst each; —
(1} General Discussion on the Geperal Budget for 1985-86

(2) Discussion on voiing on Supplementary Demands for
Grants {General) for 1984-85

{3) The Additional Duties of Excise (Goods gf Spectal
Importence) Amendment Bill, 1985.

(Consideration and passing).

(4) The Union Duties of Exese (DMstribuion) Amend-
ment Bil, 1985 '
{Consideration. and passing)

{5} The Ectaie Duty (Distribution) Amendment Bill, 1985
(Consideration and passing)

(6) The Coﬂpmsuw Deposit Scheme (Income-tax Papers)
Arpendment Bili, 1985

(Co?zsm’em;i(m and passing
{7) General Fiscussion on the Ponjab Budget for 1985-86

{8) Discussion and voting on Demands for Grants on
Accounr {Punjab) for 1%85-86

{9} Discussion «od voling on Supplementary  Demands

for Grants {Punjab) for 1984-85

(10} Resolution seeking approval of comtinuance of Pre-
sident’s Rale *n the State of Punjab

(143 The National Secusity (Amendment) Bill, 1983
(Consideration and passing)

(12) Discussion and voting on Demands for Grasmts
(General) for 1985-86 in respect of following Minis-
tna:lDep‘utmerﬁs o

(1)  Agrictlure and Rurel Development
(i1 Chemicals and Fertﬂisers
(i) Cormeren and Supply

(iv) Communications

(v} Defence

(vi) Education

{vil) Hixtorpal Affairs

’
!

15 hours

J :

L

8 hours
6 hours
6 hours
4 hours
6 hours
6 hours
8 hours

[P.T.O.



'viii) Finance o 4 hours
C {ix) Food and Civil Suopplies , 6 hours
{x} Health and Family Welfare . . 3 hours
{x1) Home Aflairs, N 8 hours
Axii} Indwsiry end Companv Affairs & hours
{xii) Drigation gnd Power . L 7 & hours
{xiv} Labour ' | 6 howurs
(xv) Social and Women’s Welfare ' .. 6 hours
(xvi) Stezl, Mines and Coal - 6 hours
fxvii} Science and Technology ‘ - }
(=vii) Atomic Tnergy
‘ - + 6 hours
{xix) IHlectromics . Ji
{xx) Space . o ‘h:
101 houwrs
{13) The Finance Bill, 1985 ' 12 houis
A Consideralion and passing) _ {To be completed by

10th May, 1985).

3. The Committes fnither recommend that in order t0 make available more
time for discussion on General Budget. Demande for Grants and the Finance
Biil, 1885, the House may continue tu sit during lunch hour from Thursday, the
21st Magch, 1985 6l the passage of the Finaunce Bill, 1985, on Friday, the 10th
May, 1985, : ' _ .

4. The Com.midce also recommend thar discussion and voting on the
Demands for Crants in respect of the Budge:  (General) for 1983-86 may
commence from Monday, the Ist Apri!, 1985 and conclude on Monday, the 6th
Iay, 1985 and all questions necessary o dispose of all the outstanding matters
in connection with the Demands for Grants may be pur to vote at 6 PM. o
Monday, the 6ith May, 1685,

. NEw DELHL ' ’
March 20, 1985 _ BAL RAM JAKHAR,
Phatguna 29, 1906 (Sakn) Chairenan,
: Business Advisory Cormmittes.




